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MR, DEPUTY-SPEAKER. I think
he can vontinue on the next day,

1%

MR, DEPUTY-SPEAKER: Now it 18

8.30 p. m. We take up the private
Members' Busmess. Shri Yadven-
dra Dutt,
1529 brs.

COMMITTEE ON PRWWATE MEM-
BERS, BILLS AND RESOLUTIONS

Sixtn Reronrr

SHR] YADVENDRA DUTT (Jaun-
pur): I beg to move:

“That this House do agree with
the Sixth Report of the Committee
on Private Members' Bills and Re-
solutions presented to the House on
the 18th November, 1077."

MR, DEPUTY-SPEAKER- The ques-

Yion is; "

“That this House do agiee with
the Sixth Report of tke Cuiinitige
on Private Memoers' Bills tnd Re-
solutions presented to the Huuse on
the 18th November, 1977."

The motion was adopled.
MR. DEPUTY-SPEAKER: Now,
Bills to be introduced. shri Chandrap-

pan.
1539 hrs.
COCONUT BILL*
SHR] C. K. CHANDRAPPAN

(Cannanore)- 1 beg io move for leave
to introduce a Bill 1p provide for the
establishment of a Beard ot the deve-
lopment, promotion and protection of
the coconut cultivaliosn snd to sel up
coconut  based indus'ries and for
these purposes 1o ievy a cess to cicdte
a coconut fund and for matlerg cun-
nected lherewith.

MR, DEPUTY-SPEAKER The
question js:

“That leave be mranted to intro-
duce a Bill to provide for the esta-
blishment of a Board for the deve-
lopment, promotion and protecltion
of the coconut coltivaithn wnd 4
set up coconut ased industvies
and for these purposes to levy a
cess 10 create a coconut fund wnd
for matters coanected therewith.'

The motion was adopted.

SHRI C. K, CHANDRAPPAN: 1
introducet the BilL

*Published in Gazette of IndiaExiraordinary, Part II, section 2, dated

18-11-77.

tIntroduction with the recommendstion of the President.



